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SUPPLEMENTARY REPORT REGARDING APPLICATION SUBMITTED BY SHRI ATUL SINGH
CHAUHAN IN CONNECTION WITH O.A. NO. 670/2018 (I.A. NO. 22/2019, M.A. NO.
145/2019, I.A. NO. 694/2019 & M.A. NO. 773/2019)

(Updated supplementary report in continuation of earlier report)

The issue of sand mining in Yamuna river area of Prayagraj district is being considered in
O.A 670/2018 (I.A. NO. 22/2019, M.A. NO. 145/2019, I.A. NO. 694/2019 & M.A. NO.
773/2019) in re: Atul Singh Chauhan vs. Ministry of Environment, Forest and Climate
Change & Ors. A complaint was sent by Mr Atul Singh Chauhan through registered post
directly to the Oversight Committee (Annexure-1). Since there were several allegations
and the complainant had also filed some document in support thereof so the committee
considered it necessary to call for parawise report from D M Prayagraj. Report dated 8™
September, 2020 (Annexure- Il) has been received which is given by a committee

comprising:

1. D M, Prayagraj

2. AD M Admn., Prayagraj

3. Senior Mining Officer, Prayagraj

4. Mining Inspector, Prayagraj

Parawise Summary of Allegations of the Complainant and the Report of the District

Committee

Parawise summary of allegations of the complainant and the report of the District
committee thereon is as under:

Allegation no. 1: Several cases of illegal mining have been registered. As per the report
of the Director, Mining dated 24.06.2019 the allotment of lease is unscientific and order
was given to cancel all the running leases. Further it was directed that new allotments be
made only after fresh survey of the area. But inspite of that the lease were cancelled for
want of payment of instalments without any fresh survey.

Report: It is correct to say that cases to check illegal mining have been registered in
different police stations.

Report of the Director, Mining dated 24.06.2019 was challenged in Writ Petition
No0.22533/2019. Operative portion of the order of Hon’ble High Court reads as under:

“In view of the above confession of the counsel for the respondents and the facts and
circumstances stated above, the impugned order dated 24.06.2019 in so far to
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petitioner is quashed with liberty to the respondent no 2 to pass afresh order, if
necessary, in accordance with law , after giving an opportunity of hearing to the

petitioner most expediously , preferably within three months.”

After the aforementioned order a fresh survey of the entire area was done in pursuance
of the order of the Director mining dated 14.08.2019. Existing leases were cancelled for
non-payment of instalments within the prescribed time. Due notices were also given to
the lease holders to pay the instalments.

Survey report of the area has been prepared as per the guidelines prescribed by

MoFE&CC.

Allegation no. 2: The technical committee in its report dated 06.01.2020 gave a report
regarding 51 mining plots out of which several mining plots were found in the main
stream of river Yamuna. Block no. 4 was allotted in Prayagraj.

Report: It is correct to say that survey report was submitted by Technical Committee. As
per report out of 21 blocks of river Yamuna 11 were found submerged in river.
Remaining 10 were found suitable for mining. Sand block no. 4 of river Yamuna was duly
available in district Prayagraj for allotment. No illegal sand mining was found in block no.
4 of village Semri. Village Semri was again inspected on 27.08.2020 and no illegal mining
was found. Apart from it regarding illegal sand mining in village Semri a separate OA was
filed in Hon’ble NGT bearing OA no. 869/2019 which has already been disposed of on
27.08.2020. Operative portion of the said order reads as under.

“Accordingly a report has been filed on 21.08.2020 by District Magistrate Prayagraj to
the effect that no such illegal mining was found.

In view of above no further order is necessary at this stage.

The application is disposed of.”

Apart from it the mining lease of village Semri has also been cancelled on 29.06.2020 for
default in payment of instalments and recovery certificate has been issued on

07.07.2020. The block has been again advertised for fresh lease as sand for mining is

available there.

Allegation no. 3: Mining officer has misled the authorities and without any survey,

permissions for mining have been granted.
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Report: This allegation has been reported to be false. It is stated that fresh survey was
done as per the prescribed guidelines. Nine members technical committee was
constituted to inspect and report and permissions were granted only after considering

the report of the committee.

Allegation no. 4: Regarding illegal sand mining within the circle of Police Station Lalapur
Distrct Prayagraj, SO Lalapur has sent a report to concerned SDM.

Report: It is reported that it is an old matter dated 20.05.2019. Action was taken on the
said report. Inspection was again made in this respect by a joint team of several
departments comprising revenue, mining and police department. Since the area was
lying in District Kaushambi hence the same has been referred to district Kaushambi. A

FIR has also been registered by mining department in this regard.

Allegation no. 5: lllegal mining is going on in the river bed and adequate steps are not
being taken to check it. Sand mining mafias have killed a police constable Ravi Pandey by
crushing him under their tractor.

Report: It is reported that there is no illegal mining in the district. Regular checking is
being done. Action is taken in accordance with law if any such case comes to notice. In
the financial year 2020-21, 09 cases of illegal mining and 199 cases of illegal
transportation and overloading have been registered. Regarding death of police
constable it is reported that a case of accidental death has been presented by the

applicant as a case of murder.

Allegation no. 6: Executive Engineer (Flood Division), Prayagraj had written a letter to
District Mining Officer that due to illegal sand mining Lilapur dam has been damaged.

Report: It is reported that it is an old incident. The letter was addressed to SO Police
Station Sarai Inayatpur and only copy of the same was sent to District Mining Officer.
Case was registered at the police station and the applicant is again agitating the same old

issue without any justification.

Allegation no. 7: Sri Rewti Raman Singh ji M. P. (Rajya Sabha) has also written a letter

regarding illegal sand mining and thereby causing loss of revenue.



Report: It is admitted that such a letter was received and action has also been taken.
Case was registered and illegally mined sand was confiscated and has been auctioned as

per law. Revenue of Rs.91,06,825 has been received by such auction.

Allegation no. 8: Executive Engineer, PWD has written a letter to District Mining Officer

to check the overloading of trucks because overloaded trucks are causing damage to the

public roads.

Report: It is reported that this letter is also an old matter dated 25.04.2019. In the month
of August-2020, a special drive was initiated to check overloading as a result of these
drive 88 trucks were challaned and given in the police custody. Action shall be taken

against all in accordance with law.

Allegation no. 9: From the mining blocks of villages Baswar and Mohabbatganj of Tehsil-
Karchana large amount of illegally mined sand has been stored in the nearby villages.

Report: It is reported that no license for the storage of sand has been given in district
Prayagraj. Sand stored in the above mentioned area was confiscated and auctioned in
accordance with law which has fetched revenue of Rs. 91,06,825. License of storage

relates to district Kaushambi.

Allegation no. 10: From Bhauti and Bangalia area of Meja tehsil about 200-400

overloaded trucks of sand stone daily are being transported illegally.

Report: This allegation has also been denied and it is stated that a special drive was
made to check such overloading in August and 88 trucks were challaned and were given
in police custody. Action shall be taken against them in accordance with law.

It has also been added in the report that before the Committee headed by Justice Rajes
Kumar, the applicant himself has admitted that these steps have been taken but in spite
of that he has raised all these old issues again. An apprehension in the report has been

expressed that this act of the applicant may be to stop sand mining which is lawfully

going on in the district.



OPINION OF THE COMMITTEE

Some of the allegations of the applicant relate to district Kaushambi, for which a
separate report shall be called.

So far as the allegations made in this complaint are concerned that relate to district
Prayagraj, in view of DM’s report, in the considered opinion of this Committee no further

action needs to be taken at this stage.

17-09-2020 17-09-2020
X Anup Chandra Pandey X SVS Rathore
Dr Anup Chandra Pandey Justice SVS Rathore
Member, Oversight Committee Chairman, Oversight Committee
Signed by: ANUP CHANDRA PANDEY Signed by: SURENDRA VIKRAM SINGH RATHORE

September 17, 2020

Please visit our website: oscngt.upsdc.gov.in for more information.

Annexures: As above
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Accordingly, a report has been filed on 21.08.2020 by the District
Magistrate, Prayagraj to the effect that no such illegal mining was found.

In view of above no further order is necessary at this stage.
The application is disposed of.
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